NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH
2" FLOOR, M.T.N.L. BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI
SUPPLEMENTARY CAUSE LIST DATED 18.01.2022 (TUESDAY)
COURT — 11 (VIRTUAL MODE)

11:30 AM
For Judgment
S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) | M. K. Dhir & Ors. Vivek Malik Rahul Kumar-R1
(Ins) No. 453 of Vs. Viiay K. G IRP
2021 Punjab National Bank & Anr. ljay Kr. Gupta-

Copy to: -

By order of Hon’ble Chairperson
1. Notice Board -sd/-

2. Website: www.nclat.nic.in Registrar



http://www.nclat.nic.in/

